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State'" 

~U~ of /filS. PtQJI.llt'fiel w'ic/I ¥'1re "'kased from linN to time ~1'~ Difec-
to rille pI .tatel Qut tU G'M,al pool In DelhlJ New Delhi. 

62 

SI No. D~riptjoQ of th~ Date of How used Date of Remarb 
'Propcr1y - Leas~pg releasing 

1. No. P-24. Greco Park * ·~elcasilll 
,(FF), ~e! DeD:t,i 31.1.68 Residen tial l.S.78 order bas 

2. ~o. ~-2, Green Park been 

(FF), N~w pclhi 17.2.~8 ,-do- 1-6-78 issued but 

3. No. 114, Sunder Nagar the posse-
" ' 

~FF) ~1at, Nc.w OcUli 27.8.55 -do- 13-6-78 (AN) SSiOD of 

4. No. U-I, G.r~D Park, tbe build-

New Delhi 1-3-68 -do- 23-9-78 ing bas 

s. No. 1~~, Sunder Nagar not been 

(OF), New Delb:i. 27-8-55 -do- 13-19-78 handed 

6. T.bap4r ,flouse Commercia 1/ over to 

New Delhi 21-11-55 Office the land 

accommoda- lords. 

tioD 20-11-SO 
7. First Floor Flat of No. (Rcqui-Resd 1-1-81 

2-Pusa Road, aitioned) 
New Delhi 12-4-43 converted 

11-4-48 into lease. 
8. Flat No. III2-Ansa! Office Acco-

~'W~, N,~ Delhi 1-.9-76 mmodatioD 2-8-81 

9. FI~~ ~o,. 1111-An~1.l1 

Bhawan, New Delhi. 16-8-76 -do- 30-11-84 (AN) 

10. OF (~s~ern Sitl,e) ,of 2-
Pu~,~ I~o,!:d, N.c~ pe;l~i 1-8-48 -do- 20-5-85 

II. Sbriram Institute auil-
diDg, 19-University Road, 
Delhi 1-7-54 -do-

Iw.~~ " .. ~ ~ Ii,h~ tra"Je,s <.> tbe number of applications pcndinl 
with Government for -import of deep sea 

30S3. PROF. P. J. KURIEN : Will the fi~ln, ~(a\~le,r:.s, S~t~-wi~; 

M-inister of AGRICULTURt! be pleased to ' <b) the time by wbich tbese a pplica tions 
stato : will be cleared; 



DECEMBER 9. 1985 

(c) wbe~ber Centre gives special assistance 
to States to enable them to augment their 
fteet of trawlers; and 

(d) if so, the details thereof and the 
States that have availed of this assistance? . 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRI YOGENDRA 
MAKWANA) : (a) The number of applica-
tions for import of deep sea fishing vessels 
under the schemes of general imports lOOper 
cent export oriented schemes and against 
charter obligation pending consideration by 
the Fishing Vessels Acquisition Committee are 
State-wise as follows : 

Name of State 

Uttar Pradesh 
Delhi 

Andhra Pradesh 
Maharashtra 

West Bengal 
Madras 

Kerala 

Pondicherry 
Orissa 

No. of appli-
cations 

2 
7 

11 
2 
2 

6 

1 

1 
2 

(b) Applications for import are consi-
dered on the merits of each case subject to 
ful.filment of stipulations concerning design, 
pnce and other relevant factors. As such no 
time limit is prescribed for clearing the 
appliqltions. 

(c) No, Sir. 

(d) Does not arise. 

rn'anllation] 

Linking of villages with the Pueea 
Roads 

3054. SHRI SARFARAZ AHMAD: 
Will the Minister of 'AGRICULTURE be 
pleased to· state : 

(a) the number of the village. linked 
with pucca roads so far and the number of 
the villages proposed to be linked with 
pucea roads during the Seventh Five Year 
Plan; and 

(b) the number of tbe villages which 
still remain to be linked with pucca roads 
and the time by which these villages will be 

. linked with pucca roads ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL (SHRI 
CHANDULAL CHANDRAKAR) : (a) As on 
1.4.85, 77888 villages with population over 
1000 were connected by all weather roads 
under the Minimum Needs Programme 
(MNP). During the Seventh Plan about 
24000 villages with population over 1000 are 
proposed to be connected by aU weather 
roads under MNP. 

(b) As on 1.4.85, 48129 villages with 
population falling within the MNP norms 
still remained to be connected by all weather 
roads. As per the norms laid down in the 
Sixth Plan document all the vil1ages with 
population over 1500 and SO per cent of the 
villages with population between 1000-1500 
are to be connected by all weather roads by 
1990 under the MNP. 

[Engllsh1 

Land offered by Singareni Collieries 
for setting up of T. V. centre in 
Ramagundam, Andhra Pradesh 

3056. SHRI G. BHOQPATHY: Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) whether any proposal has been made 
by Singareni Collieries in Andhra Pradesh 
to Doordarshan authorities offering land and 
other facilities for setting up a TV centre in 
Ramagundam industrial township in Andhra 
Pradesh; 

(b) if so, the details thereof; and 

(c) whether any action has been taken 
to set up T. V. Centre in Ramagundam ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 




